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Texmo Pipes & Products Ltd., Inre, (Vijayant Kumar Verma, Adjudicating Officer), 2022 SCC
OnLine SEBI 1161

Tirupati Fincorp Ltd., Inre, (SomaMajumder, Adjudicating Officer), 2022 SCC OnLine SEBI 1125
Transgene Biotek Ltd., Inre, (Suresh B Menon, Adjudicating Officer), 2022 SCC OnLine SEBI 1160

Trustline Securities Ltd., In re, (Prasanta Mahapatra, Adjudicating Officer), 2022 SCC OnLine SEBI
1138

Ullash Jayantilal Parikh, Inre, (G. Ramar, Adjudicating Officer), 2022 SCC OnLine SEBI 1264
Vaibhav Global Ltd., Inre, (Geetha G., Adjudicating Officer), 2022 SCC OnLine SEBI 1175

Varun Beverages Ltd., In re, (Barnali Mukherjee, Adjudicating Officer), 2022 SCC OnLine SEBI
1104

Vasishth R Thakkar v. CPIO, (Anand Baiwar, Appellate Authority under the RTI Act), 2022 SCC
OnLine SEBI 1269

Veronica Production Ltd., Inre, (Suresh B Menon, Adjudicating Officer), 2022 SCC OnL ine SEBI
1154

Vijeta Broking India (P) Ltd., In re, (Bhavana Ravikumar, General Manager & Adjudicating Officer),
2022 SCC OnLine SEBI 1196

Vinod Kumar Aggarwal v. CPIO, (Anand Baiwar, Appellate Authority under the RTI Act), 2022 SCC
OnLine SEBI 1277

Vishal Shah, Inre, (Ashwani Bhatia, Whole Time Member), 2022 SCC OnLine SEBI 1312

Viswanathan B. v. CPIO, (Anand Baiwar, Appellate Authority under the RTI Act Securities and
Exchange Board of India), 2022 SCC OnLine SEBI 1211
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VKA Enterprises (P) Ltd., Inre, (Barnali Mukherjee, Adjudicating Officer), 2022 SCC OnLine SEBI
1325

Wave Inter Trades (P) Ltd., Inre, (G. Ramar, Adjudicating Officer), 2022 SCC OnLine SEBI 1271

Williamson Financial ServicesLtd., In re, (Geetha G, Adjudicating Officer), 2022 SCC OnLine SEBI
1198

Wisec Global Ltd., Inre, (Anitha Anoop, Adjudicating Officer), 2022 SCC OnLine SEBI 1194
Y.S Manjunath, In re, (Soma Maumder, Adjudicating Officer), 2022 SCC OnLine SEBI 1293

Yadwinder Singh v. CPIO, (Anand Baiwar, Appellate Authority under the RTI Act), 2022 SCC
OnLine SEBI 1284

Yanamadala Lakshmi Narayana v. CPIO, (Anand Baiwar, Appellate Authority under the RTI Act
Securities and Exchange Board of India), 2022 SCC OnLine SEBI 1212

Zenith Seel Pipes & Industries Ltd., Inre, (G. Ramar, Adjudicating Officer), 2022 SCC OnLine SEBI
1108

Zodiac Solutions, Inre, (Vijayant Kumar Verma, Adjudicating Officer), 2022 SCC OnLine SEBI
1341

Supreme Court of Canada

Glen Hansman v. Barry Neufeld, (Wagner, C.J. and Karakatsanis, C6té, Rowe, Martin, Jamal and
O'Bonsawin, JJ.), 2023 SCC OnLineCan SC 4

Supreme Court of United States

Amgen Inc., Et Al. v. Sanofi, Et Al., (John G. Roberts Jr., C.J. and Clarence Thomas, Samuel A. Alito
Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney Barrett
and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 18

Andy Warhol Foundation for the Visual Arts, Inc. v. Lynn Goldsmith, Et Al., (John G. Roberts Jr., C.J.
and Clarence Thomas, Samuel A. Alito Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gor such,
Brett M. Kavanaugh, Amy Coney Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US
SC19

Arizona, Et Al. v. Algjandro Mayorkas, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel A.
Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 22

Geraldine Tyler v. Hennepin County, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel A.
Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barrett and K etanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 20

Hanna Karcho Polselli, Et Al. v. Internal Revenue Service, (John G. Raberts Jr., C.J. and Clarence
Thomas, Samuel A. Alito Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M.
Kavanaugh, Amy Coney Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 17

Harry C. Calcutt, 111 v. Federal Deposit Insurance Corpn., (John G. Roberts, C.J. and Clarence
Thomas, Samuel A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M.
Kavanaugh, Amy Coney Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 14

Michael Sackett, Et Ux. v. Environmental Protection Agency, Et Al., (John G. Roberts, Jr., C.J. and
Clarence Thomas, Samuel A. Alito, Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett
M. Kavanaugh, Amy Coney Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC
13
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Neil Dupree v. Kevin Younger, (John G. Roberts, Jr., C.J. and Clarence Thomas, Samuel A. Alito, Jr.,
Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney Barrett and
Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 21

Ohio Adjutant General's Department, Et Al. v. Federal Labor Relations Authority, Et Al., (John G.
Raoberts Jr., C.J. and Clarence Thomas, Samuel A. Alito Jr., Sonia Sotomayor, Elena Kagan,
Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney Barrett and Ketanji Brown Jackson, JJ.),
2023 SCC OnLine US SC 15

Reynaldo Gonzalez, Et Al. v. Google LLC, (John G. Roberts Jr., C.J. and Clarence Thomas, Samuel A.
Alito Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 12

Twitter, Inc. v. Mehier Taamneh, Et Al., (John G. Roberts Jr., C.J. and Clarence Thomas, Samuel A.
Alito Jr., Sonia Sotomayor, Elena Kagan, Neil M. Gorsuch, Brett M. Kavanaugh, Amy Coney
Barrett and Ketanji Brown Jackson, JJ.), 2023 SCC OnLine US SC 16

Central ActsRules/Regulations etc.

Coinage (Issue of Commemorative Coin on the occasion of |nauguration of New Parliament Building)
Rules, 2023

Minimum Standard Protocol for Semen Stations for Prevention and Control of Infectious and
Contagious Diseases through Semen Rules, 2023

Specia Protection Group Rules, 2023
Indian Police Service (Probationers& apos; Final Examination) Rules, 2023

Notifications
Ministry of Finance, Notification No. 38/2023-Customs (NT)
Ministry of Commerce and Industry, F. No. 06/53/2020-DGTR
Ministry of Commerce and Industry, F. No. 6/1/2021-DGTR
Ministry of Commerce and Industry, F. No. 6/54/2020-DGTR
Ministry of Commerce and Industry, F. No. 6/55/2020-DGTR
Ministry of Commerce and Industry, F. No. 7/29/2021-DGTR
Ministry of Consumer Affairs, Noti. No. Ref: HQ-PUB013/1/2020-PUB-BI S (307)
Ministry of Consumer Affairs, Noti. No. Ref: HQ-PUB013/1/2020-PUB-BI S (308)
Ministry of Consumer Affairs, Noti. No. Ref: HQ-PUB013/1/2020-PUB-BI S (309)
Ministry of Consumer Affairs, Noti. No. Ref: HQ-PUB013/1/2020-PUB-BI S (310)
Ministry of Education, F. No. DHE 4(11)/5th SFRC/2021/1772-82

Ministry of Environment and Forests, F.No. 03/NFD/L and/47.96 Ha./FCA/Natification/2021-22/140-
48

Ministry of Environment and Forests, Noti. No. S.O. 1567(E)
Ministry of Environment and Forests, Noti. No. S.O. 821(E)
Ministry of Petroleum and Natural Gas, Noti. No. S.0. 1597(E)
Ministry of Petroleum and Natural Gas, Noti. No. S.O. 1655(E)
Ministry of Petroleum and Natural Gas, Noti. No. S.O. 1704(E)
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Ministry of Petroleum and Natural Gas, Noti. No

. S.0. 1728(E)

.S.0. 1787(E)

Ministry of Petroleum and Natural Gas, Noti. No
Ministry of Petroleum and Natural Gas, Noti. No

. S.0. 614(E)

Ministry of Petroleum and Natural Gas, Noti. No

. S.0. 649(E)

Ministry of Petroleum and Natural Gas, Noti. No

. S.O. 666(E)

Ministry of Petroleum and Natural Gas, Noti. No

. S.0. 799(E)

Ministry of Petroleum and Natural Gas, Noti. No. S.O. 834(E)
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Ministry of Railways, F. No. 13 INDB-BNI/LA/Gazette/1/Work Correspondence date 24/03/2022

Ministry of Railways, Noti. No. S.O. 1781(E)
Ministry of Railways, Noti. No. S.O. 794(E)
Ministry of Road Transport and Highways, Noti.

No. S.O.

1569(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1570(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1571(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1572(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1576(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1579(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1584(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1617(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1618(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1619(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1622(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1623(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1626(E)

No. S.O.

1627(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

1628(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1658(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1659(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1663(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1666(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1667(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1668(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1669(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1670(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1671(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1672(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1683(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1688(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1693(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1695(E)
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Ministry of Road Transport and Highways, Noti.

No. S.O.

1710(E)

No.S.O

. 1711(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

1714(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1741(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1744(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1745(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1748(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1750(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1751(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1758(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1792(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1795(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1842(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1848(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1853(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1861(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

1871(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

646(E)

No. S.O.

659(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

660(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

665(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

671(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

673(E)

No. S.O.

674(E)

Ministry of Road Transport and Highways, Noti.
Ministry of Road Transport and Highways, Noti.

No. S.O.

679(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

686(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

689(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

703(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

717(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

720(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

725(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

732(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

738(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

739(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

741(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

774(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

809(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

812(E)

Ministry of Road Transport and Highways, Noti.

No. S.O.

813(E)
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Ministry of Road Transport and Highways, Noti. No. S.O. 814(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 838(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 855(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 869(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 870(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 874(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 876(E)
Ministry of Road Transport and Highways, Noti. No. S.O. 889(E)
Ministry of Shipping, Noti. No. G.S.R. 150(E)

State ActsRules/Regulations etc.
Delhi Notifications
Delhi Finance Department, F. No. 3(42)/Fin. (Exp-1)/2022-23/DS-1/446
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